MR. CHAIRMAN : Shri Mulayam Singh Yadav, normally one cannot put the cart before the horse. Today, in an
extraordinary situation, | relax the rule under my inherent powers.

...(Interruptions)

SHRI G.M. BANATWALLA (PONNANI): But listen to us also on the same matter of Muzaffarnagar. a€|
(Interruptions)

MR. CHAIRMAN: Normally, Zero Hour should have precedence over Matters under Rule 377.
...(Interruptions)

SHRI G.M. BANATWALLA : But | want to make a submission. We have given notices. We also have to say on the
same subject. ...(Interruptions)

MR. CHAIRMAN: Not all the notices given can be taken up now. Only Shri Mulayam Singh Yadav is allowed to
speak.

...(Interruptions)
MR. CHAIRMAN: Shri Mulayam Singh Yadav, it is only for today. Hereafter, it will not be a precedent.
...(Interruptions)

SHRI G.M. BANATWALLA : If you do not give permission to me to speak on the subject, it would be unjust, Sir.
...(Interruptions)

MR. CHAIRMAN: In that case, | would be allowing the Zero Hour to go on now.

...(Interruptions)

MR. CHAIRMAN: Shri Mulayam Singh Yadav is a senior Member. That is the reason why | considered his request.
...(Interruptions)

MR. CHAIRMAN: Tomorrow it would be taken up.
...(Interruptions)

SHRI SAIDUZZAMA (MUZAFFARNAGAR): He may be allowed to speak. ...(Interruptions)

MR. CHAIRMAN: All right, Shri Banatwalla, | accede to your request. You can also speak.
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MR. CHAIRMAN: Shri Vijay Goel, | allowed him only. There cannot be a crosstalk. Please take your seat.
...(Interruptions)
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SHRIVIJAY GOEL (CHANDNI CHOWK): | am on a point of order.



MR. CHAIRMAN: What point of order? There is no point of order.

He wanted to raise an important matter.
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MR. CHAIRMAN (SHRI P.H. PANDIYAN): Please take your seat.
...(Interruptions)

MR. CHAIRMAN: | ascertained the mood of the House and then | allowed him.

...(Interruptions)
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MR. CHAIRMAN: A senior Member asked my permission to make a submission. | allowed him. | have already said
that this is an extraordinary case and this is not going to be a precedent.

...(Interruptions)

MR. CHAIRMAN: | relaxed the rules today under my residual powers and | allowed him.
...(Interruptions)

SHRI PRAMOD MAHAJAN: Mr. Chairman, Sir, this is not 'Zero Hour'. We should go to regular business now. This
is my request. ...(Interruptions)

st HeraH (e Uka - S 91 9% figell 7 uds a1l om 7% ve e e, ¥ S9 AR oW, a8 1 qure} wrnia€) ( @aum)
SH® 91 T GO B TRl DY ST AR eure B, I8 gferd ¥ B @ s & @ urae gv1a€] ( =eHm)

MR. CHAIRMAN: Do you not want the Chair to be independent?
...(Interruptions)
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(At this stage, Shri G.M. Banatwalla came and stood on the floor near the Table.)

...(Interruptions)

MR. CHAIRMAN: Shri Saiduzzama, you wanted to make an one-line submission. Is it over?
...(Interruptions)

MR. CHAIRMAN: | wanted a smooth functioning of the House.
...(Interruptions)

1434 hours



(At this stage, Shri Rajesh Ranjan alias Pappu Yadav came
and stood on the floor near the Table.)
...(Interruptions)
MR. CHAIRMAN: Please go back to your seats.

...(Interruptions)

MR. CHAIRMAN: You did not raise any objection when | called the name of Shri Mulayam Singh Yadav to make a
submission. Why are you raising it now?

...(Interruptions)
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SHRI PRAMOD MAHAJAN: Mr. Chairman, Sir, as per the Order Paper, after Lunch we have to go to regular
business. Instead of taking up regular business, if ‘Zero Hour' starts, then there is no end to it. My request is that
after submissions under Rule 377 are over, anything said should go off the record and we should go to regular
business. They can raise this issue tomorrow. ...(Interruptions)

MR. CHAIRMAN : Please take your seats.
...(Interruptions)
MR. CHAIRMAN: Allow me to make my submission.
...(Interruptions)
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MR. CHAIRMAN: Please take your seat. | have allowed you.

...(Interruptions)

MR. CHAIRMAN: Shri Mulayam Singh Yadav wanted to make a submission. | told him that the matters under Rule
377 should have precedence over it. Now, that is over. Everybody came to the Well of the House. What can the
Chairman do? | wanted to have smooth functioning of the House.

...(Interruptions)
MR. CHAIRMAN: Take your seats.

...(Interruptions)
MR. CHAIRMAN: It is not a Zero Hour.

...(Interruptions)
MR. CHAIRMAN: He wanted to make a mention.

...(Interruptions)
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MR. CHAIRMAN: The Speaker has acquired powers to relax the Rules. It was only to have a smooth functioning of
the House. But the Members came to the Well of the House.

...(Interruptions)
SHRI G.M. BANATWALLA : You must uphold the dignity of the Chair. Uphold your promise.

MR. CHAIRMAN: You can make a one-line submission.

...(Interruptions)
MR. CHAIRMAN: | have to keep my word.
(Interruptions)
SHRI VIJAY GOEL : Sir, you cannot do this. This is not a Zero Hour.
MR. CHAIRMAN: This is not a Zero Hour. | am not asking him to make the submission as if it is the Zero Hour.
...(Interruptions)

MR. CHAIRMAN: It is only a mention.

...(Interruptions)

MR. CHAIRMAN: Why do you want to allow Shri Banatwalla and why not me?

...(Interruptions)
MR. CHAIRMAN: | did not want an adjournment.

...(Interruptions)
MR. CHAIRMAN: | know the Rules.

...(Interruptions)

MR. CHAIRMAN: If the Members come to the Well of the House, the Chairman has no option except to invoke that
type of thing.

...(Interruptions)

MR. CHAIRMAN: This is not a precedent. Shri Banatwala, you can now say it in only one line.
...(Interruptions)

SHRIVIJAY GOEL (CHANDNI CHOWK): | am on a point of order.
...(Interruptions)

MR. CHAIRMAN: You have made enough submissions.

...(Interruptions)



MR. CHAIRMAN: Now, you cooperate with the Chair.
...(Interruptions)
MR. CHAIRMAN: They can make the submissions tomorrow.

...(Interruptions)

SHRI VIJAY GOEL : Why do you not allow me? ...(Interruptions) | am on a point of order. ...(Interruptions)

MR. CHAIRMAN: Is this the way to behave? You wanted a one-line submission.

...(Interruptions)

MR. CHAIRMAN: | have given enough time.

...(Interruptions)
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MR. CHAIRMAN: You had your say. Please sit down. Now, Shri Basu Deb Acharia will speak.

...(Interruptions)
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MR. CHAIRMAN: Please take your seats. Otherwise, | have to expunge the whole proceedings.

...(Interruptions)

MR. CHAIRMAN : What Shri Mulayam Singh Yadav has submitted is on records and if you behave like this, then it
will have to go.

...(Interruptions)
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MR. CHAIRMAN : Kunwar Akhilesh Singh, please go to your seat. | have called Shri Basudeb Acharia.

...(Interruptions)
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MR. CHAIRMAN: Nothing will go on record, except Shri Basudeb Acharia"s submission.

(Interruptions) *&€,

MR. CHAIRMAN: Kunwar Akhilesh Singh, please take your seat. Shri Mulayam Singh Yadav has made his
submission fully.

...(Interruptions)

MR. CHAIRMAN: To avoid this, | relaxed the rules and gave you the permission, otherwise | will have to expunge it
from the records. Do you want expunction?

...(Interruptions)
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MR. CHAIRMAN: | will expunge the entire submission of your leader if you behave like this. Please take your seat.

...(Interruptions)

MR. CHAIRMAN: You wanted to submit it before the House, | have allowed you and you have made your
submission too. Now, please take your seat.

...(Interruptions)

MR. CHAIRMAN: Is it the way to make submission in the House?



...(Interruptions)
MR. CHAIRMAN: Is it the mood of the House to expunge the whole thing?

...(Interruptions)

MR. CHAIRMAN: You must be satisfied, | gave you an opportunity. If you are not taking your seats, | have no option
but to expunge it.

...(Interruptions)

MR. CHAIRMAN: Nothing will go on record.

(Interruptions) *G€|

MR. CHAIRMAN: This is not the procedure. | have already allowed your leader to speak.

...(Interruptions)

HER #W3Terd | Id #@3At (A a9 faehex) - 9uNfd Aeied, w1 qoraw e St &1 oo uidt W fadega s T8 @ ? 8€) ( =ayrs)

MR. CHAIRMAN: Shri Mulayam Singh Yadav, you wanted to make submission and | gave you an opportunity. Now,
please ask your Members to take their seats.

...(Interruptions)
*Not recorded.
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MR. CHAIRMAN: Shri Mulayam Singh, how can | force the Government to give a reply?

...(Interruptions)



MR. CHAIRMAN: Take your seat, otherwise | will expunge it. Please cooperate with the Chair.
...(Interruptions)
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MR. CHAIRMAN: Shri Mulayam Singh, | cannot force the Government to give a reply now. You have made your
submission, please take your seat.

...(Interruptions)

MR. CHAIRMAN : | cannot ask the Minister to reply.

...(Interruptions)

MR. CHAIRMAN: Nothing will go on record.

(Interruptions) *a€
MR. CHAIRMAN: Now, we shall take up the Statutory Resolution — Shri Basudeb Acharia.

...(Interruptions)

* Not recorded.

SHRI BASU DEB ACHARIA (BANKURA): Mr. Chairman, you bring peace in the House. How can | speak?
...(Interruptions)

MR. CHAIRMAN: Shri Mulayam Singh Yadav, you wanted to make your submission. | gave you an opportunity.
After making your submission, you went out. They are all standing. What can | do?

...(Interruptions)
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MR. CHAIRMAN: Shri Mulayam Singh Yadav, you have made your submission. Shri Banatwalla, you have also
made your submission. It is recorded. Everybody has made his submission.

...(Interruptions)
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SHRI G.M. BANATWALLA (PONNANI): Sir, please allow me to speak. ...(Interruptions)
MR. CHAIRMAN: Shri Banatwallaji, you had your say.

SHRI G.M. BANATWALLA : Sir, the demand for the Parliamentary Committee to go to Muzaffarnagar must be
accepted because there is discrimination. There is no reaction from the Government. | am, therefore, restrained to
walk out from the House for the time being. ...(Interruptions)
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(At this stage, Shri G.M. Banatwalla left the House.)



